


                                                                                                                              1 

O.A No. 125/2020.                                                                       10.08.2020 

 

Para wise Reply of the Minor Irrigation Department to Concise Submissions by 

Amicus Curiae - Raj Panjwai, Senior Advocate of Sl.No.15 a & b of National 

Green Tribunal dated 07-08-2020 issued in regard to Pipeline Alignment Along 

the Periphery of Varthur Lake. 

 

15.(Sl. 15) of Hon’ble Justice Santosh Hegde Committee Report dated 

06.03.2020  

a.  It is admitted that laying of the pipeline by the Minor Irrigation Department 

was without authority of law and it is liable for fine. Secondly, no enquiry has 

been conducted till date to examine the guilt of the officers involved in the 

dumping of thousands of cubic meters of C&D Debris on the Varthur lake bed 

for an ostensible object of laying of pipeline. 

 It is submitted that the Minor Irrigation &Ground Water development 

Department ,Government of Karnataka has taken up execution of K&C valley 

“Lifting of 440MLD Secondary treated sewage water from the Bellandur and 

K&C valley STP’s to Narasapura pond  onwards , to fill  126 tanks in Kolar 

District and Chintamani taluk which are drought areas in Chikkaballapura 

district Karnataka. 

 

This Project envisaged improving the groundwater table in drought affected 

region, rejuvenation of bore wells and open wells which is  the only way to 

bring the parched lands back into the main stream of agricultural activities 

thereby indirectly improving the  ecosystem, and providing the  water for 

agricultural use in the drought prone area and also this has helped in 

enhancement of the climatic conditions with a positive effect on the 

ecosystem in the region is very well in line with the motive and intentions of 

the national green tribunal.  
 

The original alignment was passing through the present main road and bund of 

the Varthur lake. While executing the work the local public objected to the 

alignment as it was very inconvenient to the public and traffic for every day 

commutation . White field NGO’s lead by R.K. Mishra objected to the cutting 

of white topped main road which was laid very recently by BBMP under 

“TENDER SURE” (google map is produced herewith and marked as 

ANNEXURE R- 1) 

 

Hence, a joint inspection on 24-01-2017 was done at the site by BBMP 

Commissioner, Minor Irrigation Secretary, Chief Engineer, Superintending  
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Engineer, Executive Engineer along with R.K. Mishra and representatives of 

contractor. After elaborate discussion the final decision was taken to fix the 

pipeline alignment along the Periphery of Varthur lake (Translated 

Proceedings copy date 24-1-2017 is produced herewith and marked as 

ANNEXURE R- 2) 

 
 The pipeline alignment for K & C valley lift irrigation scheme is approved, 

along the periphery of Varthur lake. There was an existing old road along the 

periphery of the said lake which can be seen by Google map dated: 31-11-2017, 

before commencement of pipe laying work. (Satellite Image is produced 

herewith and marked as ANNEXURE R- 3) 

 

Since the K & C valley lift irrigation project involved laying of 12.00m long & 

2.40 m. dia cement coated mild steel pipes weighing 20 tonnes each which has 

to be conveyed by cranes weighing more than 40 tonnes. As there was no 

proper connectivity to the work spot ,for the movement of heavy vehicles to lay 

the pipes, temporary approach road was formed. Formation of temporary 

approach was very much essential for laying of such heavy pipes to facilitate 

movement of heavy machinery. Apart from this the temporary approach was 

also required since the ground below the lake bed was slushy over which such 

heavy machineries could not be moved. 

 

 The pipe line was laid along the periphery of the tank bed only. In few places, 

the pipe were laid just inside the boundary line because the alignment of pipe 

line could not be taken exactly along the boundary line due to acute bends. 

    

But after the completion of pipe laying, The Tahsildar, K.R. Puram undertook 

surveying of the west side of the tank area, as a result of which the tank water 

spread area was increased by approximately 10 Acres. The increased water 

spread as identified by the Tahsildar is not linear and also not parallel to the 

pipeline and the land is in the form of pockets between chainage 883.30m to 

1733.30 m  

 

In the meeting held on 20.09.2017, chaired by Principal Secretary, Urban 

Development, it was decided to remove the temporary approach immediately 

after completion of work.  

 

As per the direction/ orders Sl.No:19 & 20 of  National Green Tribunal(NGT) 

as mentioned in Sl. No.1 &2,The Department of  Minor Irrigation has removed 

the C&D debris used for formation of  temporary approach and the compliance 

report of the same has been submitted to The Member Secretary, 

KSPCB(NGT), Parisara Bhavan, Bangalore vide letter No.TA3 AE/15 No. 

2202 dated 17.08.2019,  Office of the Chief Engineer, Minor Irrigation (South), 

Bangalore.  
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(After removal of C&D debris photos are produced herewith and marked 

as ANNEXURE R- 4) 

 

The people of these districts are dependent on Minor Irrigation tanks and bore 

wells. It is also observed that since last 15 years before the implementation of 

the project numerous tanks had gone dry due to paucity of rainfall. There is a  

major positive impact on the environment and climatic conditions in this 

drought filled areas if the 126 tanks in this region are filled with the secondary 

treated water of KC Valley project which is already under implementation and 

till date we have successfully  filled 70 tanks out of 126 and  is showing positive 

impact in the region .This upgraded climate will have a sustainable positive 

effect and will be of immense help to the people of this region for all their water 

scarcity needs . 

 

 Considering the above work, the process necessitated inevitably was to collect 

and dump the debris of this project in an existing temporary approach kaccha 

road all the above processes were involved for the sole PURPOSE OF 

PROJECT IMPLEMENTATION only. Further the C&D debris has been 

removed as per the directions of NATIONAL GREEN TRIBUNAL. 

 

 Hence considering the above facts the allegations against the guilt of the 

officers involved in the dumping of C and D Debris on periphery of Varthur 

lake for laying of pipeline is highly condemnable as the project is carried out for 

the benefits of the people of that region and is of human benefits and 

environment enhancements . It is purely carried out for good and needy purpose 

and there is a clear intention of Environment enhancements and all the protocols 

carried out has been adhering to NGT GUIDELIN. Hence, we would like to 

conclude that the officers have completely done the work for BENEFIT OF 

PEOPLE AND ENHANCEMENT OF ENVIRONMENT and there is no matter 

of them being GUILT and they are not liable to any sort of enquiry or actions. 

 

It is humbly prayed before this Hon’ble Tribunal that the officers may not be 

held liable for the laying of the pipelines. The above facts was placed before the 

Monitoring Committee, the committee has observed that the laying of the 

pipeline was without any authority of law and non – approval of the competent 

authority. Therefore, the department is humbly praying this Hon’ble Tribunal  

to consider the prayer of the Department.  

 

Pg. 56 of Compliance report dated 29.7.2020 @ Sl. No. 17 

        

Mr.Darpan K.M 

Advocate, 

Supreme Court of India, 

K-6, LGF, Lajpat Nagar-3, 



New Delhi – 110 024 

 

 

 



ANNEXURE R- 1
Satellite image showing Varthur Lake area(Before laying of the Pipe line 
by Minor Irrigation Department updated  as on 31.11.2017

Not to scale 
•-------Approximate 3.5 km of pipe line from Bellandur STP near Beliger to

edge of Varthur lake.
•------------------original alignment of pipeline along main bund.

Tank Bund

pipe line along the periphery of 
Varthur Lake

.



Annexure – 2 (Translated Copy) 7.

Joint inspection report dated 24/01/2017 submitted bySri. Prabhakar
H. Chini, Secretary to Government, Water Resources (Minor
Irrigation) Department regarding filling of processed waste water of
Bangalore City to total 126 tanks in Kolar District and Chintamani
Taluk in Chikkaballapura District through pipeline lift irrigation

Officers presented:

1. Sri. Manjunath Prasad – Commissioner, BBMP, Bengaluru
2. Sri. B. Devaraj – Chief Engineer, Minor Irrigation (South), Bengaluru
3. Sri. Prahlnad – Chief Engineer, Road, BBMP, Bengaluru
4. Sri. M. Ravindrappa – Superintendent Engineer, Minor Irrigation Circle,

Bengaluru
5. Sri. S.N. Krishnappa – Executive Engineer, Minor Irrigation Division,

Kolar
6. Smt. Lakshmu – Assistant Executive Engineer, Minor Irrigation Sub-

Division, Varthur
7. Sri. Ashok H. Bagi – Assistant Engineer, Minior Irrigation Sub-Division,

Varthur
8. Sri. R.K. Mishra – Chairman, Vision Group, Bengaluru
9. Sri. Subhash – Chief General Manager, Megha Engineering &

Infrastructure Ltd.
10. Sri. Vijay Kumar Reddy – General Manager, Megha Engineering &

Infrastructure Ltd.

It is inspected to carry the pipeline work for filling up of processed
Secondary treated sewage water from the Bangalore at Bellandur and K&C
valley STP’s to Narasapura kere onwards to fill 126 tanks in Kolar District and
Chintamani taluk in Chikkaballapura districtthrough intended lift irrigation
project from K&C valley STP’s Unit via Ambedkar Colony, H.A.L., Kempapura,
Yamalur Bridge, Prestige Tech Park where two channels joins near the bridge
till chain 4.10 km.

Then, the pipeline has to be joined the Bellandur STP’s. through a narrow
road at Kariyammana Agrahara, Kadubisanahalli Ring Road, Panattur, Bellandur
Railway Crossing and Bellandur Main Road. (Chain from 4.10 km to 9.18 k.m.).
But, it is instructed to take necessary action regarding possibilities to carry this
pipeline beside rain water channel till Bellandur S.T.P. through Prestige Tech
Park, after inspecting.

Further, it is discussed about carrying the pipeline through the already
intended pipeline from Bellandur S.T.P. in the limits of Varthur tank via Old Air



8.
Fort Road, Whitefield Road, Hope Farm Circle, Channasandra Road,
Thirumashetty Circle and Koralur, it means till chain 12.40 k.m. But further, it is
instructed the Chief Engineer to take necessary further action to carry the
pipeline by changing the said route by way of alternative pipeline route causing
minimum trouble to the farmers i.e., by carrying till Varthur kodi in the limits of
Varthur tank from Bellandur S.T.P. and further via in front of White Colombia
Asia Hospital through 400 mtr Whitefield Road and there, by taking right
deviation, via Haladur Road, Immidahalli road till Channasandra road, after
inspecting possibilities in detail and then after receipt of report from the
contractors. The Hon’ble Commissioner has also concurred with the same as it is
appropriate route, in the interest of public. Then the pipeline may be carried till
Narasapura tank via already intended route. It is instructed the Chief Engineer,
Minor Irrigation (South), Bengaluru to approve said pipeline route.

The said project is the prestigious project of the Government and as there
is a pressure from the Government and from the Department to complete the
work of filling up the water to total 126 tanks in Kolar District and Chinthamani
taluk in Chikkaballapur District within 15th of this August 2017, it is instructed
the Chief Engineer to take immediate action in this regard.

Sd/-
Secretary to Government Water Resources

Department (Minor Irrigation),
Bengaluru

No:SaKa/SaNiE/14/2017 dated 01/02/2017

Copy to:
1. The Commissioner, BBMP, Bengaluru.
2. The Chief Engineer, Minor Irrigation (South), Bengaluru, for information.
3. The Chief Engineer, Road, BBMP, Bengaluru.
4. The Executive Engineer, Minor Irrigation Division, Kolar, for further

necessary action.
5. The Assistant Executive Engineer, Minor Irrigation Sub-Division, Varthur,

PWD Guest House, Jeevan Bhima Nagar, Bengaluru, for information and
further appropriate action.

6. M/s. Megha Engineering & Infrastructure Limited, No.10, 1st Floor, 3rd
Main, 16th Cross, G.D. Park Layout, Vaiyyalikaval, Bengaluru – 560003,
with an order to get done the ganaiting work by your representatives
presented in the spot as per the specifications of the tender.

7. Office copy.



ANNEXURE R- 3
Satellite Image Shows Varthur Lake area  (Before laying of the Pipe line by Minor 

Irrigation Department (31 -11- 2017)

" 
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Image shows Before laying of the Pipe line by Minor Irrigation Department
.



ANNEXURE R- 3
Satellite Image Shows  Boundry line & pipe line along the periphery of Varthur Lake

.

" 

Boundary Line & Pipe line laid  along 
the periphery of Varthur lake



ANNEXURE R- 4
IMAGE SHOWS THE C&D DEBRIS REMOVED ALONG THE PERIPHERY OF VARTHUR 

LAKE

" 



IMAGE SHOWS THE C&D DEBRIS REMOVED ALONG THE PERIPHERY OF VARTHUR 
LAKE

" 



IMAGE SHOWS THE C&D DEBRIS REMOVED ALONG THE PERIPHERY OF VARTHUR 
LAKE

" 



Satellite Image Shows after laying of pipe line along the periphery of Varthur Lake
.

" 
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